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सू᭯ म, लघ ुएव ंम᭟यम उ᳒म मंᮢ ालय 
अिधसचूना 

नई ᳰद᭨ली, 27 जनवरी, 2017 

का.आ. 338(अ).—कᱶ ᮤीय सरकार, सू᭯म, लघु और म᭟यम उ᳒म िवकास अिधिनयम, 2006 (2006 का 27) कᳱ 

धारा 7 कᳱ उप-धारा (2) ᳇ारा ᮧदᱫ शिᲦयᲂ का ᮧयोग करते ᱟए, इस अिधसूचना के राजपᮢ मᱶ ᮧकाशन कᳱ तारीख से दो 

वषᭅ कᳱ अविध  के िलए एक सलाहकार सिमित का गठन करती ह,ै िजसमᱶ िन᳜िलिखत सद᭭य हᲂगे, अथाᭅत:-  

(1) सिचव, भारत सरकार, सू᭯म, लघ ुएवं म᭟यम उ᳒म मंᮢालय -अ᭟यᭃ, पदेन 

(2) सिचव, भारत सरकार या 
संयुᲦ सिचव से अ᭠यून पंिᲦ का 
उसका ᮧितिनिध, कौशल िवकास एवं उ᳒िमता मंᮢालय 

सद᭭य, पदेन 

(3) सिचव, भारत सरकार या 
संयुᲦ सिचव से अ᭠यून पंिᲦ का 
उसका ᮧितिनिध, ᮰म और रोजगार मंᮢालय 

सद᭭य, पदेन 

(4) संयुᲦ सिचव, जो सू᭯म, लघ ुएवं म᭟यम उ᳒म मंᮢालय के 
कृिष और ᮕामीण उ᳒ोग के कायᭅ से संबंिधत हᲂ 

सद᭭य, पदेन 

(5) संयुᲦ सिचव, जो सू᭯म, लघु एवं म᭟यम उ᳒म मंᮢालय के 
लघ ुएवं म᭟यम उ᳒म के कायᭅ से संबंिधत हᲂ 

सद᭭य, पदेन 
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(6) सू᭯म, लघ ुएवं म᭟यम उ᳒म मंᮢालय के 
िवᱫीय सलाहकार 

सद᭭य, पदेन 

(7) ᮧधान सिचव या सिचव, राज᭭थान सरकार, 
जो लघ ुउ᳒ोग या सू᭯म, लघ ुएवं म᭟यम उ᳒मᲂ 
के कायᭅ से संबंिधत हᲂ 

सद᭭य, पदेन 

(8) ᮧधान सिचव या सिचव, िबहार सरकार, 
जो लघ ुउ᳒ोग या सू᭯म, लघ ुएवं म᭟यम उ᳒मᲂ  
के कायᭅ से संबंिधत हᲂ  

सद᭭य, पदेन 

(9) ᮧधान सिचव या सिचव, महारा᳦  सरकार, 
लघ ुउ᳒ोग या सू᭯म, लघु एवं म᭟यम उ᳒मᲂ के कायᭅ से संबंिधत हᲂ सद᭭य, पदेन 

(10) लघ ुउ᳒ोग भारती का ᮧितिनिध 
1ई/11, ᭭वामी रामतीथᭅ नगर, 
झंडेवालान ए᭍सटᱶशन 
 नई ᳰद᭨ली-110055 

सद᭭य, पदेन 

(11) इंिडया एसएमई फोरम के ᮧितिनिध 
404, दगुाᭅ चे᭥बसᭅ, वीरा इंडि᭭ᮝयल ए᭭टेट, 
वीरा देसाई रोड, अधंेरी(पि᳟म), मंुबई-400053 

सद᭭य, पदेन 

(12) फेडरेशन ऑफ इंिडयन माइᮓो एंड ᭭माल एंड 
मीिडयमश इंटरᮧाइजेज (एफआईएसएमई) के ᮧितिनिध, 
बी-4/161, सफदरजंग एं᭍लेव, नई ᳰद᭨ली-110029 

सद᭭य, पदेन 

(13) अपर सिचव, भारत सरकार और 
िवकास आयुᲦ (सू᭯म, लघु और म᭟यम 
उ᳒म), सू᭯म, लघ ुएवं म᭟यम उ᳒म मंᮢालय 

–सद᭭य, सिचव 

[फा. सं.  2/3(3)/2016-एमएसएमई नीित ] 

 सुरे᭠ᮤ नाथ िᮢपाठी, अपर सिचव/िवकास आयुᲦ (एमएसएमई) 

 

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES   

NOTIFICATION 

New Delhi, the 27th January, 2017 

S.O. 338(E).—In exercise of the powers conferred by sub-section (2) of section 7 of the Micro, Small and 
Medium Enterprises Development Act, 2006 (27 of 2006), the Central Government hereby constitutes an Advisory 
Committee, for a period of two years from the date of publication of this notification, consisting of the following 
members, namely:— 

(1) Secretary to the Government of India in the 
Ministry of Micro, Small and Medium Enterprises 

Chairperson, ex officio 

(2) Secretary to the Government of India or 
his representative not below the rank of Joint Secretary 
in the Ministry of Skill Development and Entrepreneurship  

Member, ex officio 

(3) Secretary to the Government of India or  
his representative not below the rank of Joint Secretary 
in the Ministry of Labour and Employment  

Member, ex officio 
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(4) Joint Secretary dealing with Agro and Rural Industry 
in the Ministry of Micro, Small and Medium Enterprises 

Member, ex officio 

(5) Joint Secretary dealing with Small and Medium Enterprises 
in the Ministry of Micro, Small and Medium Enterprises 

Member, ex officio 

(6) Financial Advisor 
in the Ministry of Micro, Small and Medium Enterprises 

Member, ex officio 

(7) Principal Secretary or Secretary to the Government of Rajasthan, 
dealing with Small Scale Industries or Micro, Small and Medium 
Enterprises 

Member, ex officio 

(8) Principal Secretary or Secretary to the Government of Bihar, dealing 
with Small Scale Industries or Micro, Small and Medium Enterprises 

Member, ex officio 

(9) Principal Secretary or Secretary to the Government of Maharashtra, 
dealing with Small Scale Industries or Micro, Small and Medium 
Enterprises. 

Member, ex officio 

(10) Representative of  Laghu Udyog Bharati, 
1E/11, Swami Ramtirth Nagar,  
Jhandewalan Extension 
New Delhi-110055 

Member, ex officio 

(11) Representative of  
India SME Forum 
404, Durga Chambers, Veera Industrial Estate,  
Veera Desai Road, Andheri (W), Mumbai - 400053 

Member, ex officio 

(12) Representative of  
Federation of Indian Micro and Small and Medium Enterprises 
(FISME), B-4/161, Safdarjung Enclave, New Delhi-110029 

Member, ex officio 

(13) Additional Secretary to the Government of India and Development 
Commissioner (Micro, Small and Medium Enterprises) in the 
Ministry of Micro, Small and Medium Enterprises. 

Member Secretary 

[F. No. 2/3(3)/2016-MSME Pol.] 

SURENDRA NATH TRIPATHI, Addl. Secy., Development Commissioner (MSME) 
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